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(a) whether Government propose to 
close down the Indian Drugs and 
Pharmaceuticals Limited (IDPL) plant at 
Muzaffarpur in Bihar; and 

(b) if so, what are the details and reasons 
therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETROCHEMICALS IN THE MINISTRY 
OF INDUSTRY (SHRI R. K. 
JAICHANDRA SINGH): (a) No, Sir. 

(to)  Does, not arise. 

Posts o, f Judges in Tamil Nadu 

687. SHRI M. PALANIYANDI: Will the 
Minister of LAW AND JUSTICE be pleased 
to state: 

(a) whether it is a fact that Advocates 
from Tamil Nadu recently boycotted the 
Courts for non-filling of the posts of Judges 
in the State High Court and other Courts; and 

(b) whether the State Government have 
sponsored the names to fill up the above 
vacancies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE (SHRI 
H. R. BHARDWAJ): (a) Tamil Nadu 
Advocates' Association organised a boycott 
of Courts from 3-10-86 to 14-10-86 
protesting against non-filling up of 
government posts including judicial posts at 
various levels. 

(b) Some names have been recommended 
by the State Government for appointment as 
Judges in the Madras High Court and the 
matter is engaging the attention of the 
Government. 

Filling up of vacancies in other Courts 
in Tamil Nadu h the responsibility of the 

Government of Tamil Nadu. 


